
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE BENCH AT CHENNAI 

I.A No. 40 of 2025 (SZ) 

In 

ORIGINAL APPLICATION NO. 225 of 2021 (SZ) 

 

IN THE MATTER OF  

 

VIDYADHAR DURGEKAR                                                                                   …Applicant 

Versus 

THE CHIEF SECRETARY,  

GOVERNMENT OF KARNATAKA,  

BENAGALURU AND ORS.                                                                           ...Respondent(s) 

 

TYPED SET OF DOCUMENTS 

  

S. 
NO. 

DATE PARTICULARS ANNEXURE PAGE 
NO. 

1. 12.06.2017 Copy of Tender Published by the office 

of Deputy Commissioner, Dr. 

Rabindranath Coastal Development 

and Conservation Society, Karwar to 

construct and operate Prestigious 

Branded Food Stall. 

A1  

2. 05.092017 Copy of Memorandum of 

Understanding Contract Between 

Dr.Rabindranath  Tagore beach 

development, conservation committee 

and Rajesh Achyut (Impleading 

Respondent). 

A2  

3. 26.12.2017 Copy of Proceeding of 19th meeting of 

Uttara Kannada District Coastal Zone 

Management Authority (DCZMA). 

A3  

4. 19.05.2018 Copy of No Objection Letter for the 

Construction of Branded food stalls at 

Dr. Rabindranath Tagore Beach in 

Karwar Taluk by Regional Director 

(Environment), Department of Forest 

Environment and Ecology, Karwar. 

A4  

5. 29.07.2021 Letter Issued by Karnataka state 

coastal zone management Authority 

(KSCZMA) to District collector for 

obtaining Detailed Project report. 

A5  
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6. 17.12.2022 Statement of Objections submitted by 

the 6th Respondent, The Deputy 

Commissioner, Uttara Kannada, 

Karwar. 

A6  

7. 21.11.2021 Copy of Report of Joint committee 

appointed by this Hon’ble Tribunal in 

this application. 

A7  

 

THROUGH 

                                              

G STANLY HEBZON SINGH               G VIGNESH             V ANANTHA KRISHNAN 
 

        COUNSEL FOR 10th RESPONDENT  

No.1, Nallathambi Road, Pammal, 
Chennai-600 075. 
Email. team.legacylaw@gmail.com 
Mobile No: 99401 78702 
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BEFORE THE NATIONAL GREEN 

TRIBUNAL (SZ) BENCH, 

AT CHENNAI. 

 

I.A No. 40 of 2025 

In 

 O.A No. 225 OF 2021 

 

 

 

 

                                                                                  TYPED SET OF DOCUMENTS 

                  FILED BY 10th RESPONDENT 

                                  DATED 31.07.2025  

 

 

 

 

 

 

 

 

 

 

 

       

               M/s. 

              G STANLY HEBZON SINGH (3087/09) 

              G VIGNESH (5568/21) 

              V ANANTHA KRISHNAN (1031/24)                                                                                                                                                    

                                         COUNSEL FOR 10th RESPONDENT 
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